FORM A

PUBLIC ANNO

UNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary quuldanon
Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF SPRING PROJECTS

PRIVATE LIMITED
E RELEVANT PARTICULARS
1. | Name of Corporate Person _ Spring Projects Private Limited
2. | Date of incorporation of Corporate | 15/05/2012
Person . 8 1B
3. | Authority under which Corporate Person | Registrar of Companies, Kolkata
| is incorporated / registered
4. | Corporate Identity Number / L imited | U74999WB2012PTC181742
Liability Identification Number of
Corporate Person A%
5. | Address of the registered office and | 82, D Beadon Street, Kolkata WB 700006 IN
principal office (if any) of Corporate
| Person _ i ! :
6 Liquidation commencement date of | 23" August, 2022
| Corporate Person o Bl -
7. | Name, address, email address, u:ltphonc Name: Sunil Choraria
' number and the registration number of | Address: P-41, Princep Street, Room No.
the Liguidator 222, Kolkata — 700 072, West Bengal
E-mail Address: chorariamba@rediffmail.com
springliquidator@gmail.com
Telephone Number: 9831278326
Registration Number: IBBI/IPA-002/IP-
’ . N01209/2022-23/14078
| 8. | Last date for submission of claims [ 204 September, 2022

Notice is hereby given that the Spring Projccts Private Limited has commenced voluntary
liquidation on 23" August, 2022.

The stakeholders of Spring Projects Private Limited are hereby called upon to submit a proof
of their claims, on or before 22°¢ September, 2022 to the liquidator at the address mentioned
against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Signature of Liquidator
Name of the Liquidator

IBBI

AFA No.
AFA valid till

Date

Place

Registration No.

: Sunil Choraria
: IBBI/IPA-002/IP-N01209/2022-2
: AA2/14078/01/080423/202028
: 08/04/2023

: 24™ August, 2022
: Kolkata




i ; Govt of Wast Bangal
N.LT. No. 08/TSD of 2022-23

Notice Inviting Tender is invited by the Assistant
Engineer, Tamluk Sub-Division, P.H.E. Dte. For different
type of work. (SI No-1-02). Last Date of Application
26/08/2022. For details view Departmental Website
(WWW.WBPHED.GOV.IN)

Sd/-
Assistant Engineer
Tamluk Sub-Division, PHE Dte.

NOTICE INVITING e-QUOTATION

Nle-Q NO: 14/EE(E)/NKDA/2022-23
Online e-Quotation are invited by the Executive
Engineer (E) New Town Kolkata Development
Authority vide memo no 6846/EE(E)/NKDA/
Elect/2022-23 dated 22/08/2022 for the work:
"Operation and Day to Day maintenance
of internal & external electrical items with
cleaning of electrical equipment & observation
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RACPC, Kolkata
i s
3 Cowrnghe o Kkl 1400

THURSDAY, AUGUST 25, 2022

FORM NO. INC-28
[Pursuant to rule 30 the Companies
{Incorporation) Rules, 2014]

Al

Pursuant
13(2)) Advertisement published in this
newspaper on 24.08.2022 the N.PA.
date to be read as 02.01.2022 instead of
31.07.2022.

Date: 25.08.2022 Authorisad Officer

Whilst care is taken prior 1o
acceptance of advertising copy. It
is not possible to verify its
contents. The Indian Expross
Limited cannot be  held
responsibile for such contents, nor
for any loss or damage incurred a3
a result of fransactions with
companies,  associations  or
individuals advertising i its
pewspapers or publications. We
therefore recommend that readers
make necessary inquiries before
sending any monies of cnlering
into | any agreements  with
advertisers or otherwise acting on
an advertisement in any manner
whatsoever. Registered letters are

it to be p in the
newspaper for changa of ragistersd office of
the company from ane siate to another
BEFORE THE CENTRAL GOVERNMENT /
HON'BLE REGIONAL DIRECTOR,
EASTERN REGION / KOLKATA
In the matter of Sub-Section (4) of Saction
13 of Companies Act, 2013 And Clausa (A) of
Sub-Rule (5) of Rule 30 of Companies
(Incorporation) Rules, 2014
~ AND ~
In the matter of MAYANK COMMOTRADE
PRIVATE LIMITED (CIN- US1109WB2008
PTC125307) having its registered Office at
50/B, Ground Floor, Sir Hariram Goanka Street,
Kolkata - 700 007, West Bangal,

Notica is heraby givem to the General Public that
the Company proposes to make application to
the Central Government Regional Director,
Eastern Region Ministry of Corporata Affairs,
Kalkata under section 13 of the Companias Act,
2013 seeking confirmation of alteration of the
Mamorandum of Association of the Company in
terms of the special resolution passed at Extra-
Ordinary General Meeting held on 20th day of
August, 2022 at the registered office of the
Company to enable the Campany to change iis
ragisterad office from “State of West Bengal”
to "State of Uttar Pradesh®.
Any person whose [nterest is likely to be
affected by the proposed change of the
registerad office of the Company may
deliver either on the MCA-21 portal
{www.mca.gov.in) by filing Investor
complaint form or causs to be delivared or
send by registered post of hisher objections
supported by an affidavit stating the nature of
his/her interest and grounds of opposition to the
Office of the Reglonal Director (ER), Ministry
of Corporate Affairs, Nizam Palace, 2nd M. 5.
0. Bullding, 3rd Floor, 234/4, Acharya
Jagadish Chandra Bose Road, Kolkata -
700020, West Bengal, within Fourteen days
(14} from the data of publication of this notice
with a copy to the applicant company at its
registered office st the addrass mentionad
abave.

For and on behall of the applicant

3] e

Finauual Exp

No, 9743 dated 08.08.1974 and Gift Deed No. 1324 dated 16.05.1991.
Date : 23.08.2022 Authorised Officer
Place : Kolkata Canara Bank
ki FORM A "\
PUBLIC ANNOUNCEMENT

APPENDIX IV [See Ruls 615
POSSESSION NOTICE

deter d@ Canara Bank A
It

: [Section 13(4)]
I (For Immovable Property}
L. C. Road Branch, 1st floor, 9, L. L. R. Sarani Road, Kolkata - 700 020
Tel. : +91 33 2289 3534, 2283 4664, 2283 2901, 2260 4489, 2283 2992
E-mail : cb0153@canarabank.com

Whereas :

The undersigned being the Authorised Officer of the Canara Bank, Kolkata
Lower Circular Road Branch under Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 (Act 54 of 2002) and in
exercise of powers conferred under Section 13(12) read with Rule 3 of the Security
Interest (Enforcement) Rules 2002, issued a Demand Notice dated 24.05.2022
calling upon the Borrower Sri. Amitava Maji, to repay the amount mentioned
in the notice, being Rs. 56,11,099.84 (Rupees Fifty Six Lakhs Eleven Thousands
Ninety Nine and Paisa Eighty Four only) together with further interest and incidental
expenses and costs within 60 days from the date of receipt of the said notice.
The Borrawer having failed to repay the amount, notice is hereby given to the
borrower and the public in general, that the undersigned has taken possession
of the property described herein below in exercise of powers conferred on him /
her under Section 13(4) of the said Act, read with Rule 8 & 9 of the said Rule on
this 23rd day of August of the year 2022.

The Borrower / Guarantor in particular and the public in general ars hareby
cautioned nat to deal with the property and any dealings with the property will be
subject to the charge of the Canara Bank, Kolkata L. C. Road Branch far an
amount of Rs. 56,11,099.84 (Rupees Fifty Six Lakh Eleven Thousand Ninety
Nine and Paisa Eighty Four only) plus interest & other expenses thereon.

The Borrower's attention is invited to the provisions of Section 13(8) of the Act,
in respect of time available, to redeem the Secured Assets.

Nature of Limit : KCC Long Duration : 2563885000012
Description of the Immovable Property : Land and Building situated at J.L.
Mos. 71 & 72, Khatian Nos. 3781 & 988, Daag Nos. 1918,1894,1 958/3907 &
1184, 1187, 1188, 1181, 1192, 1193, 1182/1215, 1179 & 1205 lying at Mouza-
Shitalpur & Kalyanchak, P.S. - Nandakumar, Dist - Purba Midnapur. Sale Deed

(Regulation 14 of the Insolvency and Bankruplcy Board of India (Voluntary Liquidation
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B in response to box Sd/-
ot au,ep(ed ll'l reqpo_z_be Yoo Atma Ram Khatri Process) Regulations, 2017)
number advertisement, = Directar FOR THE ATTENTION OF THE STAKEHOLDERS OF SPRING PROJECTS b)
Date: 24/08/2022 DIN: 00424410 PRIVATE LIMITED
1 | 1.| Mame of Corporate Person ing Projects Private Limited
7 | Date of incorporation of Corporate Person | 15/06/2012 d)
H 3| Authonty under which Corporate Person Registrar of Companies, Kolkata
is incorporated / registered f 8)
= Torporate Identity Mumber Limited 5
Ro S R Liability Identification Mumber of Corporale UT4999WB2012PTC 181742 i
dm m 33’}31 { A Person
E k5 & | Address of tha registered office and 2, D Beadon Street, Kolkata WB 700006 -
Bank of Baroda 4, Brabourne Road, principal office (if any) of Corporate IN 2;‘;
B = - e " Person
Email: SARKOL@b{ [&]Tiudation cammencement date of 73rd August 2022 i
Corporate Person
ANNEXURE-R [7 1 Name oodress, eman address, ielephone | Name: Sunil Choraria
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES ; { number and the registration number of Address: P-41, Princap Streel,
e the Liguidator Room No. 222, Kolkata - 700 072 Wesl
E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Bengal
Act, 2002 read with proviso to Rule 6 (2) &8 (6) of the Security Interest (Enforcement) email Address:
Notice is hereby given to the public in general and in particular to the Borrower (s}, jﬁ:&:mﬁfﬁ%‘mfﬁ
mortgaged/charged to the Secured Creditar, possession of which has been taken by the Telephone Number: 9831278326
where is", “As is what is", and “Whatever there is" for recovery of below mentiong Registration Number: IBBIIPA-002/
Asset/s/Dues/Reserve Price/e-Auction date & Time, EMD and Bid Increase Amountare mé ; 1P-N01206/2022-23/14078
| 8. Last date for submission of claims 22nd L2022 sl.
’?z‘] Name & address of Detailed description of Notice is hereby given that tha Spring Projects Private Limitedt has commenced voluntary
L Borrower/s/Guarantor! s/ the immovable propertywith lquu'damnhon 23rd August, 3,02_2 e e i 3
No. kn cu ces, if an he stakehalders of Spring Projects Private Limited are hereby called upon to submit a
Mortgagor (s own encumbrances, if any | | proof of their claims. on or before 22nd September, 2022 to the liquidator at the address i
P K ioned againstitem 7 =T
1 | MIS Makson India All that piece and parcel of one flat being No- G-3 at | AROnac 8 ) 1
: x . w The financial creditors shall submit their proof of claims by electronic means only. Allother | |—4
(nghogorgdogg{‘cz gmund ﬂ(}?r of a G+l storied h‘_J"d'”g narnid Barsh_a ? stakeholders may submit the proof of claims in person, by post or by electronic means. 2l
0o 12) partment” situated at Holding N?’ 776, Sahid Submission of false or misleading proofs of claim shall attract penalties. ]
Hemanta Kumar Bose Sarani P:O. Jawpur, P.S.- |t Signature of Liquidator :Sdl- |
Dumdum, Kolkata- 700074, vide Deed No-l-|g Name of the Liquidator : Sunil Choraria BBl
15513/2014 dated. 27.09.2014, in the name of Manik | IBBI Registration No. - IBBUIPA-0021P-N01209/2022-23/14078
Chandra Basak of super built up area 430 Sq. Ft |3 i:: E:I'i i fm;?mmmn |
approximately. The property (s butted andbounded by. |9 | pate . 24th August, 2022 | L ',.if
i By Narth: Common Passage, By South: Others Flat, By \\Psm : Kolkata ye'd A
East: Stair and other flat, By West: Others Shop ,:/ 1
r = g 5 . c |
2 |MIS RS Construction Equitable morigage of all that piece and parcel of bastu [ -
(Proprietor: SupriyoSaha) | land measuring about 3 cottahs 13 chittacks 0 sq. fi. |4 N G INDUSTRIES LIMITED 5
; . s 2 f CIN:L74140WB1994PLC065937
More or less situated and lying atpremises MNo. Registered Office:1st Floor, 374, Dr. Meghnad Saha Sarani, Kolkata-700029 !
180,181,204, Sarat Pally, Police Station - Regent Park |8 Tel.:033 2419 7542/ 91 80175 20040/ 83358 20040, 6|
(now Bansdroni), Kolkata — 700 070 and also postal |d il:ngmail@ .,"vb:;ig:nc bsite:www.ngind.com (7]
i Pally. al Mouza - &
;;en;ésrzsiNJo.Lsal 535AIL5{§BP F;\Iat;atSS a‘-sy,q a‘ts_a'?'rﬁ? g g Members of the Company are hereby informed that dispatch of the Notice of the 28th Annual
i B - L. N0 ' s b = j General Meeting (AGM') of the Company convened for Saturday, 24th September, 2022 at b
Plot / Dag MNo. 618 (P) under District24 Parganas |4 | 1950 2.m. and the Report and Accounts for the financial year ended 31st March, 2022 has
(South), within the jurisdiction of District Registry Office been completed on 241h August, 2022, in canformity with the reguiatory requirements.
and Sub - Registar Alipore, within the Jocal limits of K The AGM Notice and the Report and Accaunts of the Company for the financial year ended
M. G Ward No. 113, The residential property situalsdat || | 315t March. 2022 are available on 1S corporale wabsites at http:/fwww.ngind.com/docs/ L
| Fiat No. A-9, 3rd Floor South Westem Side of the ! ia,m .f-uf??,:"l '.°_‘_2|T‘Ef\'§ﬁ.ﬂ2E'!ﬁolfof.rlir_ejilfff—ffj Lfr:?:tﬂ.“.mﬂf EIHPIE;ETMBE.S:



